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3T, TAFHT TAT IR TA § Fls AT TH Tol g3 TAT TeTH TIEFRET F1RT TaqarT aer
o w7 fw o €,

3T, A TAT RBIAATEE Td § F AT T8 ge off ToAT Sve a8 ATTHRT g7 A=eaeid
TEIHTE SAGLT T FY 40 T 2,

3T, S aAferfaas it gmr 202 i IT-TT (1) F AT § qe07 WITAFET 7 ofo+1 RAre Fa
TALHTT T TEIT FL 4T 8

A AT T TLHTL, TETH TIARET T I<h IS o ITH g I< 3 I<h AT =7 T =T 20 Fir
IT-GTT (1) T & AREAT T TART Fd g0, TZ HTUT FAT g Ffo THY IUEE A=t 76 faffde
T qaT<h YA & oI srfsia T STustT;

3T 77 o FaT a3 ATSHIT FET gT 208 FET IT-GTT (2) F ATE0 | I =0T FAT

g T srfeepfia o= # =9 Afag=eT & THd g1 Y 36 IuEs aqget § Aty afw a9
TR & {h T sl T3 | seditha =9 § [Afga gr susft.
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HAEITE T H SAEMETE S % g, qoawe, Biaarane q91 e Tid # ST-Hede< (YA AfeRrgm)
SR i stferrger & forg erm i, siaTmaTe & stefie S STTerrgr /g, “Shammens siwrs argorHe
TR
HRY T # Ay @ afigismr “siamete sisrg gt aRasmr F swita afeufRa & s
FTAT I FT G Afgq AT Hh Lga arer faawr.
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MINISTRY OF RAILWAYS
(SOUTH CENTRAL RAILWAY)
NOTIFICATION
Secunderabad, the 5th February, 2025

S.0. 635(E).— Whereas, by the notification of the Government of India, in the Ministry of Railways
(Railway Board), number, S.O 563(E) dated the 07 February 2024 published in Gazette of India, Extraordinary, Part
I1, section 3 Sub-section(ii), dated the 07 February 2024 (hereinafter referred to as the said notification) and issued
under sub-section(1) of section 20(A) of the Railway Act, 1989 (24 of 1989), the Central Government declared its
intention to acquire the land specified in the schedule annexed to the said notification for the purpose of execution,
maintenance, management and operation of Special Railway Project, namely Aurangabad Ankai Doubling project in
the District of Aurangabad in the State of Maharashtra.

And whereas, the substance of the said notification was published in daily News Paper "Punya Nagri"
"Lokmat Times" & "Lokmat Samachar™ dated 13 February 2024, under sub section (4) of section 20A of the said Act,

And whereas, in Talesamand & Daygaon villages no objections were received and accordingly orders have
been passedby the Competent Authority;

And whereas, in Harsul & Fatiyabaad villages certain objections were received andthe same have been
considered by the competent Authority accordingly orders have been passed;

And whereas, in pursuance of sub-section (1) of 20(E) of the said Act, the competent authority has submitted
its report to the Central Government,

Now therefore, upon receipt of the report of the Competent Authority and in exercise of the powers conferred
by sub-section (1) of section 20(E) of the said Act, the Central Government hereby declares that the lands specified in
the schedule annexed hereto shall be acquired for the aforesaid purpose,

And further, in pursuance of sub-section (2) of section 20E of the said Act, the Central Government hereby
declares that on publication of this notification in the official Gazette, the land specified in the schedule annexed
hereto shall vest absolutely in the Central government free from all encumbrances.

SCHEDULE
Aurangabad Ankai Doubling Project in Harsul, Talesaman, Fatiyabad & DaigaonVillages of Aurangabad
District, Under Deputy Collector (Land Acquisition) and Competent Authority for Land Acquisition,
Aurangabad; for Land Acquisition in the state of Maharashtra.

Brief description of the land to be acquired with or without structures, falling within the Special Railway
Project Aurangabad Ankai Doubling project in the State of Maharashtra.

S. As Per 7/12 Land S ~ ASSETS Remark
No. < :‘é, B holder’s name g S o
2. 8 2 s | E| &8 | <
2Z| = a sl gl sr S
gl | % 22| gz| gz
c =] w o
S |8 |8 Bl | <&
z s e
Well/ |Constructions|Trees
Bore
1 |2/2023| Harsul Gangapur Babu Shamrao 36 1 6.67 | 0.14
Kundlik Rangnath 36 1 6.67 | 0.13 Common Possession
Pawar,
Bhausaheb Rangnath
Pawar, Sadashiv
Rangnath Pawar,
Devidas Ramrao 36 1 6.67 | 0.13
Pawar
RehmanshahaBabasha, 34 1 0.95 0.11 On the Spot Land owners of Gut.No 35
Jabbar Hasan Shah, are in Possession Kailas Kesharchand
Ghaffar Hasan Shah, Jaju, Piyush Jayakumar Thule, Sanjay
Shakila Razzak Shah Sudarshan Jaiswal, Somnath Ramdas
Vakle, Deepak Madanlal Chavan
(Common Area) MehmudshaPapasha,
Ismailsha Papasha,
UmrawaliAbdulshaJayavrunisaPapasha,
Pyarelal Wazir Shah, Yusuf Wazir
shah, Habib Wazir shah, Nawab Wazir
Shah, Varakutunisa Ayyub Shah,
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Lailabi Abdul Rajak Shah, Sohel
Ayyub Shah Altaf Ayyub Shah.
(Common Area)

Mahmud Dastgir Shah, 33 1 1.09 0.05
Amir Chand Shah
Khaja Usmansha,

Janvi Rahman Shah

Total 0.56
2/2023| Talesaman | Gangapur Iman Dargah Panchakki 52 A.L.1.80 1.88 0.13
Aurangabad Irat Adhikari 0O.L 0.00
Syed Muslim 10 Guntas Area D.L.08
Right Govt. Class -2
Rajendra Mohan Hekde 53 A.L.11.22 11.39 0.4.25 1 Mango - 75
Oo.L Borewell/ Jujubes- 26
0.00D.L.017 2 Pipe Tamarind —
Class A line 4
Devji LaxmanHekde 53 A.L.11.22 11.39 0.3.88 Mango - 55
Oo.L Jujubes- 03
0.00D.L.017 Tamarind -5
Class A
Total 0.21.18
2/2023| Fatiyabad | Gangapur | ZumbarsingKisansinghJarwal | 73 1 6.21 0.07 21
Mahogany
Janhvi Sitaram Jarwal, 1 0.07
Pratiksha Sitaram Jarwal,
Saurabh Sitaram Jarwal
(Common Area)
Karbhari Manohar Jadhav 78 1 3.88 0.09 1 1
Borewell/ | Tin
1 Pipe shed
line
Shekhar Shantaram Kale, 79 1 4.20 0.17
Veena Shantaram Kale
Total 0.40
2/2023| Daigaon Gangapur Maroti Laxman Borse 37 1 0.91 0.01 Lamon tree - 2
Santosh Jagannath Borse 1 0.03
FakirchandRambhau Borse 1 0.02
Shantabai Borse 1 0.02 Lamon tree - 1
Ashok Jagannath Borse 1 0.01 Lamon tree - 1
Jagannath Shamrao Borse 1 0.01
Vimalabai Babasaheb Dike 9 1 1.10 0.12
Shaukat Latif Shah 36 1 1.40 0.15
Rafig Shah 1 0.05
Ashok Uttam Bhande 21 1 0.80 0.10
Total 0.52

[F. No. E-313959/20E/05022025]

Hemant Kumar Bhagoria, Chief Engineer/Con-I
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